HIGH COURT OF CHHATTISGARH, BILASPUR

ORDER
No. 43 (Mis.)/ Bilaspur, dated 14" April, 2020

[1-14-1/2020

In the wake of public announcement made by the Hon'ble Prime
Minister of India on 14.04.2020 with regard to extension of lock-down
period throughout the Country, the period of suspension of the nqrmal
functioning of the High Court, District Courts and other Subordinate
Courts (viz. Commercial Court, Family Courts, Industrial Court, Labour
Courts, etc.) of the Chhattisgarh State and arrangement for dealing with
extremely urgent cases is extended till 03 May, 2020 on the similar
terms and conditions mentioned in the Registry order no. 40 (Mis.)/Il-14-
1/2020 dated 23.03.2020.

By order of Hon'ble the High Court

% 1404 - 2p2D

(Neelam Chand Sankhla)
Registrar General

Endt. No. 4110 / Bilaspur, dated 14*" April, 2020
11-14-1/2020

Copy forwarded to: -

1. Deputy Registrar-cum-P.P.S. to Hon'ble the Chief Justice, High
Court of Chhattisgarh, Bilaspur for information of his Lordship.

2. Private Secretary to Hon’ble Shri Justice Prashant Kumar
Mishra, High Court of Chhattisgarh, Bilaspur for information of
his Lordship.

3. Private Secretary to Hon'ble Shri Justice Manindra Mohan
Shrivastava, High Court of Chhattisgarh, Bilaspur for
information of his Lordship.

4.  Private Secretary to Hon'ble Shri Justice Goutam Bhaduri, High
Court of Chhattisgarh, Bilaspur for information of his Lordship.

5. Private Secretary to Hon'ble Shri Justice Sanjay K. Agrawal,
High Court of Chhattisgarh, Bilaspur for information of his
Lordship.

6. Private Secretary to Hon’ble Shri Justice P. Sam Koshy, High
Court of Chhattisgarh, Bilaspur for information of his Lordship.

7. Private Secretary to Hon’ble Shri Justice Sanjay Agrawal, High
Court of Chhattisgarh, Bilaspur for information of his Lordship.

8. Private Secretary to Hon'ble Shri Justice Rajendra Chandra
Singh Samant, High Court of Chhattisgarh, Bilaspur for
information of his Lordship.

9. Prjvate Secretary to Hon'ble Shri Justice Sharad Kumar Gupta,
High Court of Chhattisgarh, Bilaspur for information of his
Lordship.
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Justice Ram Prasanna

private Secretary to Hon'ble Shri . : .
sharma, High Court of Chhattisgarh, Bilaspur for information of
his Lordship.

d Singh Chandel,

private Secretary to Hon'ble Shri Justice Arvi_n
High Court of Chhattisgarh, Bilaspur for in

Lordship.
private Secretary to Hon'ble Shri Justice Pa'rth Prateem Sahu,
High Court of Chhattisgarh, Bilaspur for information of his

Lordship.
Private Secretary to Hon'b
High Court of Chhattisgar

Lordship. '
Private Secretary to Hon'ble Mrs. Justice Vimla Smgh Kapoor,
High Court of Chhattisgarh, Bilaspur for information of her

Ladyship.

Private Secretary to Hon'ble Mrs. Justice Rajani Dubey, High
Court of Chhattisgarh, Bilaspur for information of her Ladyship.
Private Secretary to Registrar General, High Court of Chhattis-
garh, Bilaspur for information.

Registrar (Vigilance/ I. & E./ Judicial/ S. & A. Cell), High Court of
Chhattisgarh, Bilaspur for information.
Director, Chhattisgarh State Judicial Academy, High Court of

Chhattisgarh, Bilaspur for information.
Principal Secretary, Government of Chhattisgarh, Law & Legis-
lative Affairs Department, Mahanadi Bhawan (Capital Com-
plex), Mantralaya, Atal Nagar, Nava Raipur for information.
Additional Registrar (Judl/D.E. & E./Admn.), High Court of
Chhattisgarh, Bilaspur for information.

I/C Registrar (Computerization)-cum-C.P.C., High Court of
Chhattisgarh, Bilaspur for information - with a request to get
the same be uploaded in the website of this High Court,
Secretary, High Court Legal Services Committee, High Court of

Chhattisgarh, Bilaspur for information.

District & Sessions Judge, Balod/ Baloda-Bazar/ Balrampur at
Ramanujganj/ Bemetera/ Bastar at Jagdalpur/ Bilaspur/
Dakshin Bastar at Dantewara/ Dhamtari / Durg / Janjgir-
Champa/ Jashpur at Jashpurnagar/ Kabirdham at Kawardha/
Kondagaon/ Koriya (Baikunthpur)/ Korba/ Mahasamund/
Mungeli/ Raigarh/  Raipur/ Rajnandgaon/ Surguja  at
Ambikapur / Surajpur/ Uttar Bastar (Kanker), for information
and for onwards communication to concerned District Bar

Association,

Pri'nci_pal Judge/l Additional Principal Judge/ I Additional
P(lnapal Judge/ Il Additional Principal Judge, Family Court,
Bilaspur/Durg/Raipur.

Judge, Family Court, Baloda-Bazar/Dhamtari/ Jagdalpur/ Janjgir-
Champa/ Kawardha/ Kanker/  Korba/ Manendragarh/
Mahasamund/ Raigarh/ Rajnandgaon/ Surajpur/ Surguja
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Judge, Commercial Court (District Level), Sector 19, Kotara
Bhantha, Nawa Raipur-492101.

Special Judge under S.C. & S.T. (P.A.) Act, Jagdalpur/ Bilaspur/
Durg/ Jashpur/ Janjgir-Champa/ Korba/ Raigarh/ Raipur/
Rajnandgaon/ Surguja

Member Judge, Industrial Court, Nagar Ghadi Chowk, Raipur.
Labour Judge, Labour Court, Baloda-Bazar/ Bastar (Jagdalpur)/
Bilaspur/ Dhamtari/ Durg/ Janjgir/ Korba/ Manendragarh/
Mahasamund/ Raigarh/ Raipur No. 01/ Raipur No. 02/
Rajnandgaon/ Ambikapur.

Member Secretary, Chhattisgarh State Legal Services
Authority, Old High Court Building, Bilaspur

Advocate General, High Court of Chhattisgarh, Bilaspur

The President/Secretary, District Bar Association, Balod/
Baloda-Bazar/ Balrampur at Ramanujganj/ Bemetera/ Bastar at
Jagdalpur/ Bilaspur/ Dakshin Bastar at Dantewara/ Dhamtari /
Durg / Janjgir-Champa/ Jashpur at Jashpurnagar/ Kabirdham at
Kawardha/ Kondagaon/ Koriya (Baikunthpur)/ Korba/ Ma-
hasamund/ Mungeli/ Raigarh/ Raipur/ Rajnandgaon/ Surguja at
Ambikapur / Surajpur/ Uttar Bastar (Kanker).

President, Chhattisgarh High Court Bar Association, High Court
Campus, Bilaspur.

Chairman, State Bar Council of Chhattisgarh, High Court
Campus, Bilaspur.

Assistant Solicitor General of India, High Court Campus,
Bilaspur.

Joint Registrars, High Court of Chhattisgarh, Bilaspur,

All  Additional Registrars (Ministerial), High Court of
Chhattisgarh, Bilaspur,

All Deputy Registrars, High Court of Chhattisgarh, Bilaspur,
Accounts Officer, High Court of Chhattisgarh, Bilaspur,

All  Assistant Registrars/Librarian/Section  Officers/Private
Secretaries/Assistant Editor (I.L.R.)/Court Manager, High Court
of Chhattisgarh, Bilaspur,

President, Chhattisgarh High Court Officers/Employees Union,
High Court of Chhattisgarh, Bilaspur,

for information/necessary action.

IL{-OL{‘Q}%

(Neelam Chand Sankhla)
Registrar General
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